o e Tk e
.- Bharat. kdmot Blhaih....., son/daughter/wife of Baon baloalul, faguoam
1ged..... 34w years, belonging to ﬁ‘x.k%....l,,a.gxg..l.qfk‘rwq..ﬂS.Ste-mbfa

...———?: .
"g;]ﬂ? wpa service and presently working as RQSQMQL[RQW%%HSS(&’EQW&

ta ok

give hereln below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants*:

j
.@/&W{\‘”/

“.
{Assets in joint name indicating the extent of joint ownership will also have to be

given}

5r, Description Seif Spouse | Dependant-1 | Deopendant-2 | Dependant-3 |

No, NamsiZ) Nama Hams Etc. Name |

(i) | Cash

(i) | Deposits In Lo :
Banks, Financial - NTL NIL NJL NI
Institutions And
Non-Banking
Financial
Companies

(iil) | Bonds, TN 5l X
Debentures and NJL NITL NIL NI L
Shares In
companies

(Ilv) | Other financial
institutions, 10{::\5"7000
NSS, Postal Nf L NI NIL NI
Savings, LIC 200000
Policies, etc F

g Pefana

(v otor Vehicles |Marwf
(detalls of di,:‘g’ NP L NI L NIL NI L
make, etc,) Hewo Passi

€103

(vi) |Jewellery (glve
details of 508™ NIL NIL NIL
welght and 0.5
value)

(vii) | Other assets N
such as values fL NIL NIL NI
of claims /
interests L

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock

Exchange In respect of listed companies and as per books In the case of non listed

companles should be given.
* Dependant here means a person substantially dependent on the income of the

employee,

Blarat leumar Llank
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aiso have to be lradic;ated_}_m g

at fI o

[Mote: Properties in joint ownership indicating the extent of joint ownership will

Sr.

“Description

Self | Spouse
| Name(S)

Mame

“Dependant-1 | Dependant-2

Hame

Dependant=3
Etc, Hame

| Mo,
g

Agricultural Land

- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Current market value

NTL

NI

NfL

NiL

NIL

(i)

Non-Agricultural Land
- Lacatlon(s})

- Survey number(s)

- Extent (Total
measuremeant)
-Current market value

NIL

NIL

NTL

N L

NIL

(i)

Buildings {Commercial
and residential)
Location{s)

- Survey fdoor
number(s)

- Extent (Total
measurement)

- Current market
value

NIL |

N IL

NI L

NIL

NTL

W)

Houses / Apartments,
etc.

- Lacation(s}

- Survey fdoor
number(s)

- Extent (Totad
measuremeant)

- Current market
value

NIL

NIL

NIL

NIL

NIL

(v)

Others (such as
interest in proparty)

NI

NIL

NI L

NTL

NIL

(2)

1 give herein below the details of my liabilities / overdues 0 public financial
institutions and government dues:-
[Note : Please glve separate details for each item)

Sr.
No.

Description Name & address of Bank /
Financlal Institutions{s) /
ot ¢ : Department ()

(a) (i) Laans from Banks IHDFC
{ii} Loans from financial NIL
institutions
(iil) Government Dues: Nt
(a) dues to departments L DL
dealing with government
accommeodation
(b) dues to departments
dealing with supply of NI NTL
water
(c) dues to departments
dealing with supply of N NITL-
electricity

i |

Blara-t ey st Blakp
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(d) dues to departments NI & NTL
dealing with telephones
(e} dues to departments

dealing with government NT L

transport (including NT L

aircraft and helicopters)

(f} Other dues, If any NIL NTL
(b) | (i) Income Tax including Ackonewled gemed Ner

surcharge [Also indicate 69A 9 SO 2|

the assessment year upto 9900 a8 NI L

which Income Tax Return AY — 202024
filed. Glve also Permanent o 20

Account Number (PAN)] PAN BrP8 _44 2
(il) Wealth Tax [Also
Indicate the assessment NI N §
year upto which Weaith
; Tax return filed.]

(lliy Sales Tax [Only in N; I

case of proprietary N
business]

(iv) Property Tax NTz_

C.  Psrsonal Detall

GPF/CPF/PRAN No. :- 1111040816185 J

Gender s i

Date of Birth (1% ol6{ 1|38 [3 |7 | (pD/M ’
Class/Group i 3 {A/B/C)

Cadre 4 ; ¢ : ‘

(Full Name e.g. B.A.S.-Blhar Administrative Service,
B.5.5,- Blhar Secretarlat Service etc,)

Home District - k La 9 Ct_;ﬂ

1 hereby declare that the above details are true to the best of my
knowledge and belief,

Signature amik‘,qwgw
Name of Employee: B lgfat. Ky 093 Blarh

PIace:...EﬂTf..".”.’:?...,.... Designation: Ro8 sl !&Wm.ﬂ&ﬁ rStant
Date:.&..l.%'.m 2. Department: BrbtiMd has. Soamatal. ot l?\aa
Note: Please sign each page of the declaration. Asset dectaration form

must be in A4 size white paper with computer typed (single side)
in prescribad format.

gl‘w bymor Blaret

6{9-"9-024




